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(undar Fequiation & of the Insclvency and Bankuptcy Board of india Tel.: 033-2219 0085, Fax: 033-2241 401, Website: www.beril.com; E-mall: investors@berll.com Add: A-7/36-39, South of G.T Road Industrial Area,
(Insoteancy Hesolution Prooass for Copanale Persons) Regulabions, A0 Cik: LE1100WEB1995PLECOTSEDY Electrosteel Cashng Compound’ Ghaz|abad_201009, U.P. FURNITURRE
FOR THE ATTENTION OF THE CREDITORS OF EXTRACT OF THE STATEMEETU El: éﬁ:aﬁﬂlﬁﬁi EE::EEEEI?E ;:&u}%ﬁgu?;lmma RESULTS Fi:rFllnTI:;Es] Website: www.avrofurniture.com, Email: info@avrofurniture.com, Tel: 0120-4376091
LAKE DISTRICT REALTY PRIVATE LIMITED TR T T EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND
— — s ANDALGNE Lt i a2 HALF YEAR ENDED 30TH SEPTEMBER, 2023 _
_ RELEVANT PARTICULARS 1 Ino Particulars Guarter | Half Year | Quarter | Quarter | Half Year| Quarter (X in Lakhs)

1 | Mame of Comaraie Dabtor | Lok District Realty Private Limited | ' Ended Endad | Endad Ended Ended | Ended Standalone

2 | Date of incomeration of coporate debior | 10¢h Aprl 2015 ! 30.09.23 | 30,0823 | 30.09.22 | 30.09.23 | 30.09.23 | 30,00, 22

3| Authoty under 'which corporate getior | ROC-Pune, Maharashisa | Ur-Audited | Un-fudited | Un-Audited | Un-Audited | Un-Audited |Un-Audited S. ter Ended Half Year Ended Year
| TCHPoN el : 1 | 1. Total Income from Cperations (net) 2207.20| az80.01| 2674.70] zeo720| 4z80.01] 267470 No Particulars Quarter Ende altYear=nded | Ended

4. | Comorate identity o, of corporate LTO10 PY201GPTCISAGED - - lltd 2l ) - — - — ]
ety . a NEtt F"-"i‘-':r:ll':-' (Loss) before Tax, excepbonal andior g o R Ty v |, ~30/09/2023 30/06/2023 30/09/2022 30/09/2023 30/09/2022 31/03/2023

=, | Address of the registened office and Burigakoe MNo.0, Staveley Road Mear loes Mess, A 2 1T N WU B : : :

B e Sl ‘ 3. Nat Profit/ (Loss) bafore Tax (aler axceplional andior ~Unaudited Unaudited Unaudited Unaudited Unaudited —Audited’
| dabtor _ extra ordinary items) 3724 512E 196.02| 204.85) 488.01] 15555 11~ Total Income from Operations 1,896.812,270 214752 4,167.71 4,172.08 8,001.3(

7, | Irectvency commerncentent date in e of Cvclier = D2rwd Boveriter 2003 4. Nat Profit/ (Loss) forthe period after tax
espec of Comporate et Dot o e o - 100 orber 2023 | | {ahor xcoplonat andiorairacrinary ems) | zs037| a0sas| asuee| z0ee1| srror] 1020 2 | excoptional andior Extraordinary Ito 19674 14707 14561 26383 30364 5828

7 |Estimatad date af cesana of ircobency | 1480 May 2004 | &. Total Comprehensive Income farthe period exceptional and/or Extraordinary ltems)
| resahition ocess | icomprising profitfloss) for the pencd (afteriax) Net Profitfor the period before Tax (after

& | Name and registration nuimbes of the Kckar B 1 __.?:TﬂmEEI_&ED:EThFEIE?JPEFTi@EEEﬂ EE_H.E,E,,_J.ELEE:.I. _-1_?3-_15 2333_}' 'd,!l:!_?.? 1?:',!_:-3}_ 3 exceptional and/or Extraordinary Items) 136.78 147.07 145.61 283.85 303.64 582.8C
inaphency prolessional acting &s imaim | IBALTPAO0LPPO 365, 200818,/ 22587 | B. Equity Share Capital 167236 | 18T2.36 | 167236 1872.36| 1672.36| 167236 Net P torthe perod-after tax (aftar
| resahtion professions , | | 7 CtherEquiy i - : - i i 4 o P raxy 10213 10148 10538 203.61 209.44  415.12

9| Address and e-mall of the Intedm Akdreszs: 1301, Chaitama Resideniy 8. Eamings Per Share (ol t101-each] Exceptional and/or Extraordinary Items)

Fegtiion Peiosonal ov mgianad: |y 'D'“k""""lﬂ"ﬁ" R'"?": Mo 2, Gonegoon Eadt ‘ a. Basic 1.38 2.41 0.9 1.26 220 0.9 Total"Comprehensive Income for the perio
Wit the Board r;:::ﬁ:: :_;::;n:':::“;“” AQ0063 b Diluiad 138 241 o0 176 390 09 5 | [Comprising Profit for the period (after tax) 101.90 101.70 10548 203.60 210.01 415.58

10 Achiiress and e mai 1o be umed for | Ackiress: 1221, Mather Charnber ¥ Manman Part, | Operating Segment as defined under Ind AS 108 (T in lacs) and Other Comprehensive Income (after tax)
eomegpaniencs wilth [he intedm arnbe - 400021, | ETANDALONE CONSOLIDATED 6 | Equity Share Capital 1006.7 T006.7 100Us.7 1006.7 1006.7 T00G.7
resaliion profissaions Ermarl; iploepiE@gmailoom
ke et . st Cuartar | HalfYear | Quarter | Quarter | Half Year| Quarter Reserves (Excluding Revaluation

11 Lessd et for Ssubrnision of claims Ah Mowemiber 2023 : | Particulars Endad Ended Ended Ended Ended | Ended 7 Reserves)( [¢) 856.58
| _ | [From the date of Reosipt of Ordler) _ 30.09.23 | 30.09.23 | 30.09.22 | 30.09.23 | 30.09.23 | 30.09.22 ,

12 Liics: of Srechors MR et .. | et Agpicabie s par | icmation avadecis witt S Un-Audited | Un-Audited | Un-Audited | Un-Audited | Un-Audited | Un-Aadited Earmings per-Stare{of Rs—t0-each)(for
cituse [ of Sub-section (6A) of section 8 | continuing and discontinued operations)
| 24, astertamed by e iredm resoiution A. Segment Revenue not annualized
prolessionl a, Radways Cverhad Eleclrification 2E27.25 | 430750 | 1T4000 )| FIITIG| 439760 1740.38 ( R )

T3l Names of Prichengy Frosasionas. (ot Aepiicaiie - b. Merchant Exports (0.16)| (0.1€) | omase| (oam| (0.a7)| ooes? Basic (in Rs.) 1.01 1.01 1.05 2.02 2.08 412
iferilifiedt to st s Aughorised ¢ Edible Qi Extraction . " : 0.3 087 r Diluted (in Rs.) 1.01 1.01 1.05 2.02 2.08 y,
Rrepreseriative of crecibors in & oass d. CSRfunctions . : - d z =
iThree rewress far aach el | Gross Revenua FIET.AQ 4397.43% 2739.58 23741 4358 40| 2739.93 Notes:

18] (a1 Rebevant Fomms and (Wit fink: B. Segment Results (1) The Above is an extract of detailed format of Quarter and Half Year ended Financial Results filed with the StocK
ik} Detaits af mutbonsd representaties. | hips: /it gomn/en home/ downkacs a. Raiways Overhead Electrification 3567 | &21.21| 4Bre0| a6585| 621.20| 187.80 Exchanges under Reg. 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015
| ave anibable o Pirysical Address MY, b, Merchan] Exports (0.54) [0.68) 41.52 [0.54) 10.68) 41,52 The full format of the Financial Results for the quarter and half year ended 30th September, 2023 are availablg

Rt s o N 2. ... i A e : ! ; : ¢ ; iy 3 . _ , _ _ i

Natice: |s heraly glven that the National Gompany Law Tribunal has ordered the y Eg:g';ﬂiﬂ;acmn : _ : {37&1 [E‘i‘;} a6 on the Company's website www.avrofurniture.com and website of National Stock Exchange of India Lig

1'3'”'"‘“""-_"""""—":':'”?""”':""E'““E"mﬂ”-_"m'e”emi"'e““" 1&th Novernber 2023, ii} Exceptional tems : ; : : : 2 (2) The above UnAudited financial results for the quarter and half year ended 30th September, 2023 have been

he creditors of Lake District Realty Private Limited, are hereby called upon to submit Profit Before Tax 37241 511281 196.021 304641 49801 19555 reviewed by the Audit Committee and approved by the Board of Directors at their meeting held on Novembet
their claims with proof on or before 30Mh November 2023 10 the interirm resolution 14 2023. Th . Its h been subiected to limited revi by statut ditors who h . d an

fteeslonal Bt theaddiess imetioned agelnet By Mo, 10, C. Segment Assets . ‘ , 2023. These results have been subjected to limited review by statutory auditors who have expressed a

The financial credilars shall subrmit their claims with proof By electnanic means anly, Al ﬂb. EqE'LWFFEI?ET” Electrification 1“?63 gg MEEEI% 1“;;? gg %gg ;; QEE: ;g 1“;3;;? unqualified opinion.

other creditars may submit the claims with proof in persan, by post of by electronic arinanl Eparts 108, 1 : ia Limi

ks ! = : 4 c. Edibla Qil Extraction : : -| 27sese| z7smee| 7atar? Itk

A financial creditor belonging to & class, &s listed against the entry No. 12, shall indicate d. CSRlunctions - = : 4184 1.94] 41.41 Nikhil A |

its choice of authorizad representatve from among the three insohency professionals Tolal Assats 13EEL.55 | 10684.55 | 10694 42 | 12768.38 | 1276838 | 11119.60 . ! . 1 qgarwa

listed againgt eniry Mo, 13 to act a8 aulhorined repregentative of the class [Specify ¢lass] D. Segment Liabilities Place: Gt?azmbad (Whole Time Director)

In Farm CA - Not Applicable a. Raiways Overhead Electrification 1894 46| 180446 | 2369.65| 1894.46| 1894.46| 2389.65 Date: 14" November, 2023 DIN: 03599964

Submission of false or misleading proofs of claim shall attract penalties. b. Merchant Exports 24 82 2482 | 26737 24.82 24.82| 287.37

Date: 17th November 2023 Sd/- . Edible il Extraction . : «| 177 | 1417.47| 5520

Place; Mumbai Kedar Mulys d. CSR functions - - - 4238 J2.38 413

Interim Resolution Professional PR
Total Liakilit 191928 | 191928 | 2657T.02| JIIGEEY| IIE68.E83| 275353
IBBI Reg. No.: IBBI/IPA-001,/IP-P-01365/2018-19,12282 i oot
Mota: The abowe B5 an axtraci of the detailed format of un-audited financial results Standalone and Consclidated filed with the WAISL LIMITED
Stock Exchangs under Regulation 33 of the SEBI [Listing and Other Disclosures Requirements) Regulations, 201 5, The full format CIN: UTZ200KAZ009PLCOS1272
of the Un-Audited Financial Results is availab¥s on the websiles of BSE Limnited {www bseindia.com}) and on the website of the o Registerad Offica: No. 109, Fir;ll'l- Rﬂﬂ'i Shanthi Nagar, Bangalore, Karnataka 360027 —_—
L k bscril.com., G e Office: First Floar, Wing D, Buildi o 301, Adjacent to New Udaan Bhawan, epposibe Terminal 3, 1G] Airport,
il ot bt For and on behalf of the Board of Directors of P : rhoaliliae by il Maw Dﬁhl-l;i{ﬁ:l:‘r; n Ppo ; i
ey BCPL ”“'!5‘:;‘!? J:;T:;'ﬁ:“ﬂﬁ}é“;f":ﬁ Ph.: + 91-80-45114500, Email: karishma.aggarwalfiwaislin, Website: www.waisLin
p * Place : Kodkala Managing Diractor EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AMD HALF YEAR ENDED 30 SEPTEMBER
Date 14 41,2023 (DIN: O0722445) 2023
{All amount In Rupees Lakhs, unless Otherwise Stated)
Year
Quarter Ended Half Year Ended Ended
= 30 kL 30 30 30 M
Hedge Finance Ltd Particulars September | June | Soptember | Saptember | September | March
Reg. Off.: HEDGE HOUSE MAMANGALAM PALARIVATTOM P.0, KOCHI, Kerala — 682025, CIN: U5923KL2011PLC027672 “ﬁhd' G Tﬁfm} iuﬁuup G ?ﬁ'w M:';fmi mmiu}
. . . [Unau na {Unay na u
th
Unaudited Financial Statement for the Half Year ended 30" SEPT 2023 (Standalone) 1) Total incam From Operatians 1266002 1164012 706437 2430414 1443403 39,11a3|
[Regulation 52 (8) , read with Regulation 52 (4) , of the SEBI (LODR) Regulations, 2015] , il [Met Profit for the period (before Tax and 453702 388570 2,455 57 B 43272 5,588.19 | 1554152
Rs. in lakhs excentnral itams) |
SI.No Particulars Half year ended Hall year ended | Previous year ended| (i) |Nel Profil for the perod belose Tax (afler 4,557.02 388570 245357 B432.72 5.553.1Ei 15041532
Sep 30,2023 Sep 30,2022 Mar 31,2023 Exceplional lems) !
i) (ot oy (VY |Met Profit for ®he period after Tax (afer| 416185 30573 181455 721838 4.208.80( 1160219
1| Total ncome from Operations 217381 1766.77 373426 Exceational items)
2 | NetFrotlv {LosS) Torhe period {efore 1ax, Exceptional and/ or 397 33 iV} |Total Comprehensive income for the penod| 416165 308673 181455] 7HB38|  4.298.80] 11.606.01
Extraordinary items) . . 829.81 11049 [compriging Profil for the pediod afler tax and
3 [ NetProfit/ {toss) for the period before tax (after Exceptionat and/ or Oribar Camarehansiva eame afler ta
Extraordinary items) 329.81 110.49 327.33 e ..._F.'é'_T — -..Ti.-.i.._...J_. — —r yrerey i pror = "I:I_Ii"-!l —
Net Profit/ (Loss) for the period after tax (after Exceptional and/ or i 1?:':j IJph e Ry b Hr 5' b o W] | .
4 € W= 8achj
inarv i 252.24 . 238.87 T
S T O PO Bl | [ tbor Bty __Z487800] _2071600] _G44700] 2487600] 944700 1675600
5 otar Comprenensive ncomme for the period [Comprising Profit/ {Coss) for K Wort T e ] ORI TG R
period (after tax) and Other Comprehensive Income (after tax)] 262.24 89.06 233.89 (VW) HE.1 Lol . 2 5?.“' o Ll 2.5"12555 Sl Lo ] Fafih I
it S = > = | (1X) | Paid up Debl CapitalOutsianding Det B377200| 41574.00] 434B7.00] BETTZ00| 43.487.00] 4431700
aid up Equity Share Capita 3401.65 886.65 3401.65 %) | Debt Equity Ratio 390 196 kT 179 ren| S ER
j 7 | Reserves (excluding Revaluation) 903.05 60802 | 152.85 (%ly |Earning Par Share {of Rs. 10 aach) |
= 8 | Securities Premium Account - - - - Basiz (Rs.) THA5 5h.TY 35,20 131,714 85,58 23204
I arrive at a conclusion 9 [ Nefworth 30470 349467 275450 = Dilulied {R5} T2 0 e 35.45 13174 Hti.ElE_r 20 |
| i 4 # F
. 10 | Paid up Debt Capital/ Outstanding Debt [:'_;'I:! Detl SEW'”E_ aerage il _ ‘_:“'E _I_ i _E'ED L £or) s
, (XHI) | Intares! Sarvice Covarage Ratio 6.39 .46 8.01 b.42 996 | b.47
nOt din assumptlon 1 11| Outstanding Redeemable Preference Shares * e -
12 | DebtEquity Ratio ™ 2.0 9.1 464 1 The above unaudded Financial resulls have been raviewed and recommanded by the Audd Commities and are appraved by the Board
.« o . 13 [ Eamings Per Sfare (of Rs.T07- each] (for coninuing and 072 031 of Direciors al their meating held on 13 November 2023,
Inform your Opmlon Wlth discontinued operations) -1. Basic: : . 0.79 z The Company has sdopied Indizn Accountng Standards (Ind AS) prescrbed under section 133 of the Companses Ack 2013, as
. . 2. Diluted: 0.74 0.31 0.79 amentad, ard accordingly these financia! results have besn prepared in socordance with the recognition and measurement principles
detalled BHHIYSIS. 14| Capital Redemption Reserve * - - N Iz down in IND AS 34 "Interim Financial Reperting” read weh refavant rules issued theraunder and ofher accounting principles generally
* acceptad i India and discloses the infoemation required fo be disclosad in terms of RBeguiation 52 of the SEBI (LODR) Reguiations,
Debenture Redempfion Reserve - -
| 15 . - 2015 [as amended)
16 | Debt Service Coverage Ratio * NA NA NA 3 In accordance with Ind AS 108 — Segment Reparting, the Company's business segment compiises of a single reportable aparating
17 | InterestService Coverage Ratio NA NA NA sagmant of Infarmation Technelogy”. Accordingly, mo separale segrmeant information has been provided.
o 4 In Seplember 2023, Company has issued Listed Debentures and Reguiation 52 of the SEBI (LODR) Regulations, 2015 became
(a)The above is an extract of the detailed format of Quarterly / Annual Financial Results filed with the Bombay Stock Exchange (BSE) under Regulation 33 of applicable from the guaner ended 30 Sepiember 2023, The Company is subjected 1o Limited Review for the first time, hance the figures
the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly / Annual Financial Results are available on the refated to quarer ended 30 Juna 2023 are nof subject 1o the Limited Raview
websites of the Bombay Stock Exchange and the Company (www.hedgefinance.com) . . ‘ ‘ 5 The Statitory Auditars of the Company have carmed oul a Liribed Raview of lhe above results in Lemie ol Regutalion 52 of the SEBI
(b) For the items referred in sub-clauses (a), (b), (d) and (e) of the Regulation 52 (4) of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015, the (LODR) Requiations, 2015 and have issued an unmedilied Limited Raview Report,
. For and on behalf of the Board of Directors of Hedge Finance Ltd classification | dsciasuns
The Indiian Express. ¢ mfm MESS Nox Kallu BSdé For and on bahalf of the Board of Directors of
' . ) ex Kalluvila babu WAISL Limited
For the Indian Intelligent. : ST Place : Kochi Managing Director Blice Neww Do &dr.
ate  13-11- DIN": 01254207 Date : Movember 13, 2023 Director

TIL Limited

Regd. Office : 1, Taratolla Road, Garden Reach. Kolkata 700 024, Ted : +91 33 6633 2000 / 2845, Fax : +91 33 2469 2143 / 3731
CIN : LT4999WB1974PLCO041725, Website | www. tilindia.in

Extract of Unaudited Standalone and Consolidated Financial Results for Three Months and Six Months Ended 30th September 2023

THE

% in Lakhs except Earnings Per Share

HU‘ F,qc STANDALONE CONSOLIDATED
. | Particulars Three months ended Six months ended TWE';:&"““ Three months ended Six months ended T""":L‘:E“"“
No. 30th 30th Hth 30th 30th 3ist 30th 30th 30th Hth 30th 31st
September 2023  June 2023 | September 2022 September 2023 September 2022| March 2023 | Seplember 2023)|  June 2023 | Seplamber 2022 September 2023 | September 2022  March 2023
Unaudited Unaudited Unaudited Unaudited Unaudited Audited Unaudited Unaudited Unaudited Unaudited Unaudited Audited
1. | Total Income from Operations 2.031 353 401 2,384 2,384 5,469 2033 353 400 2,386 2,387 5,053
2. | Profit / (Loss) for the period (Before Tax, Exceptional |
and / or Extraordinary ltems) (2,187) {2,941) (2,255) (5,128) | (4,633) (9.209) (2,194) 2,941} [2.25T) {5,135) (£,634) (9.472)
3. | Profit / (Loss) for the period Before Tax (after Exceptional
and / or Extraordinary ltems) (2,187} [53) (2,255) (2.240) | (4,633) (9,209) (2,194) {53) [2.25T) (2,247 (£,634) (9.472)
4. | Profit / (Loss) from Ordinary Activities After Tax |
(after Extraordinary ltems) (2,028) 05 (2,154) (1.933) | (4,478) (B.8B28) (2,035) a5 (2.158) {1,940) (£.477) (9,102)
5. | Total Comprehensive Income for the period
[Comprising Profit / {Loss) for the period (After Tax) and
Other Comprahansive Incoma (After Tax)] (2,046) 7T (2,166) (1,968) | (4,501} (8,901) (2,052) 78 (2,150) (1,974) (4,460) (9,138)
6. | Equity Share Capital (Face Value ¥ 10/- each) 1,003 1,003 1,003 1,003 i 1.003 1,003 1,003 1,003 1,003 1,003 1,003 1.003
7. | Reserves (Other Equity) | (30.210) (30,239}
8. | Earnings Per Share (Face Value of T 10/- each) # |
(a) Basic(T) (20.22) 0.85 (21.48) (19.27) i (44 62) (88.01) (20.29) 0,95 (21.49) (19.34) (44.63) (90.75)
(b))  Diluted (F) (20.22) 0.95 (21.48) (19.27) | (44.62) (88.01) (20.29) 0.95 (21.49) (19.34) (44.63) (90.75)
# Figures for three months and six months ended are not annualized.
Motes :

1} The above Unaudited Standalone and Consolidated Financial Results for the six months ended 30th September 2023, drawn in terms of Regulation 33 of the SEBI (Listing Obligations and Disclosura Requirements) Regulations,
2015 have been reviewed by the Audit Committee and approved by the Board of Directors at their meeting held on 14th November 2023 at Kolkata and have been subjected to "Limited Review” by the Statutory Auditors of the Company.

2} The Sahibabad property, located at Plot No. 11, Site No. 4, Industrial Area, Ghaziabad, Sahibabad - 201010, was categorized as Asset Held for Sale during financial year 2022-2023. The said property has bean disposed off during
the quarter ended 30th June 2023 and the net gain has been disclosed as Exceplional ltems.

3) The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the
Cluarterly Financial Results is available on the Stock Exchange websites (www.bseindia.com / www.nseindia.com) and on the Company's website www_tilindia.in.

4} Figures for the previous periods / year have been regrouped [ reclassified wherever necessary o conform 1o current period’s classification.
For TIL Limited

S Place : Kolkata Manju Mazumder
AN Date : 14th November, 2023 Director

financialexp.epapr.in Pune




